No. _;ys.o_./z'ozs

Consequent upon retirement/ transfer/ elevafion; -of Hon'ble

1 RAJASTHAN HIGH COURT. JODHPUR

Judges, and in

supersession of previous: Order; the: judgeslups for guardumshxp are re-allocated to the

Hon'ble Judges with. immediate eift'eot qs follQWS =

5 |NAME OF HON'BLE JUDGE i 'NAMEGF TUDGESHIP(S)
Na. ALLOCATED FOR

© | HON'BLE MR. JUSTICE SANJEEY P

JAIPUR METROPOLITAN-]

HON'BLE.DR. JUSTICE PUSEEPENDRASINGH B}IATI

2

| JODHPOR METROPOLITAN

JODHEPUR BISTRICT
HON'BLE MR. JUSTICEDINESHM@HTA HDATPUR, RAJSAMAND
HON'BLE MR.. JUSTJ‘CEVIN}TKUMAEM@&UR‘ BIKANEK

HON'ELE MR. JUSTICE MANOJ KUMAR: GARG

GILWARA

HON'BLE MR..J USTICE INDERJEE’F‘STNGH

: JAIPEIR METROBOLITAN-!I

HON'BLE MR. JUSTICE AVNEESH THINGAN:

KoEa

HON'BLE MR.JUSTICE MAHENDAR KT

HON'BLE MR. JUSTICE NKRENDRAE&INGHfﬁH@&m o

0. |HON'BLEMR.JUSTICE MUNNURLLAXY AN

T CHITTORGARH.

1. HON'BLEMR-.:JUSIIQEEA!_}JANDALI

GANGANAGAR

H'*'-—:csn.\'rp\s"?—w

2. |HON'BLE MR..JUSTICE SUDESHBANSAL , "BHARATEUR
3. |HON'BLE MR.JUSTICE ANOOPKUNMAR DHAND: SIKAR

"JATPUR DISIR]C’I_‘ ‘

14. |HON'BLE-MR.JU STICE. VINOD KUMARBHARWANI

15. |HON'BLE MR, JUSTICE IJMAS ; 4 . JHUNIHUNT
16. |HON'BLEMS: JUSTICE: RL‘I; ; . - PALI

17. |HON'BLE MR. JUSTICE SAMEERJKIN' ™ y - DAUSA

18. |HON'BLE Mm JUSTICE KuLm.Er“‘“" "BHIIR o ‘HANUMANGARH
19. |HON'BLE SMT.JUSTICE sHUBﬂAMEﬁ'ré A o -romc

20, | HONBLE ME. JUSTICE GANESETRAMMEENA “BUNDI

21. |HON'BLE MR. JUSTICE ANIL KUMA 'I.IPMAN | JHALAWAR
22. |HON'BLE DR; JUSTICE NUPUR: BHA‘”I‘I ' CHURU

3. |HON'BLE MR. JUSTICE. ASHQK""’-'*:“’"-AR TAIN BARAN

24. |HON'BLE MR. JUSTICE YOGDNDRA KUMARPﬁR@HIT

' MERTA

25. |HON'BLE MR. JUSTIGE BHUWAN GO VAL KOTPU’I‘ALI—BEHROR

26. |HON'BLE MR. JUSTICE PRAVEER BHATNAGAR. DHOLPUR

27. |HON'BLE MR. ms mcni-AsuuzﬁesBﬁamﬁ ' SAWAIMAMLOBUR

28. |HON!BLEMR.JUSTICECHANDRA SHEREAR SHARMA _ | BARMER

29, | HON'BLE MR, JUSTICE PRAMIY., KUMAR MATHUR BEAWAR

3¢, |HON'BLE.MR. JUSTICE CHANDRAPIL@SH SHRIMAI:I KHAIR’I’.HAL TIJARA
_31. |HON'BLE MR. JUSTICE MANEESHSHARMA T KARAULI




1

S. |NAME OF HON'BLE JUDGE NAME OF JUDGESHIP(S)
Ne. ALLOCATED FOR
GUARDIANSHIP
32. |HON'BLE MR. JUSTICE ANAND -SHARMA DEEG
"33. |HON’BLE MR. JUSTICE SUNIL BENTWAL " BANSWARA
r 34. |HON'BLE MR. JUSTICE MUKESH RAJPUROHIT SIROHI
| 35. [HON'BLEMR. JUSTICE SANDEED SHAH - | JALORE
36. |HON'BLE MR.JUSTICE SANDEEP TANEJA DEEDWANA-KUCHAMAN
37. |HON'BLEMR. JUSTICE BALJINDER SINGH SANDHU PRATAPGARH
38, 'nommmsmnrm GUPTA DUNGARPUR
39. |HON'BLE MR. JUSTICE SANJEET PUROHIT , | “BALOTRA
40. |HON'BLE MR. JUSTICE RAVI CHIRANIA i JAISALMER
41. |HON'BLE MR.JUSTICE ANUROOP SINGHI ) PHALODI
42. |HON'BLE SMT. JUSTICE SANGEETA SHARMA ' SALUMBER
-Sd-
CHIEF JUSTICE

Hon'ble Guardian Judges of the-area are requested to advise Hon'ble the Chief Justice in the

matter of assessment of efficiency and integrity of the Judicial Officers.

Hon'ble Judges are farther requested to bring- their tour programme to the notice of Hon'ble

the Chief Justice before they proceed on-tour.

Before planning their tours, the Hon'ble Judges are requested to adjust the same in such a

manner that gs far as possible the:Court work may not suffer.

BY ORDER

No. PA/RG/9(3)/89(Sep.)/ 2884 ' Date : 05 .08.2025

Copy forwarded to the following for information.and necessary action :-
The Registrar (Vig.)/(Admn.)/(Exam.)/(Rujes)/(Class.)/(Judl.YQ.S.D.(F&1)/0.8.D., Rajasthan High Court,
Jodhpur.

The Registrar (Admn.), Rajuﬂnn High: Court Bench, Jaipur with the request to deliver copy of this order
to:all P.S. of Hou'ble Judges sitﬂnga!.hlm Bénch, Jaippr.

I:]; Registrar (Vig)I((Writs)/(Clgss.)/(J ucﬂ..){llqllhmr-cum-CPClﬂ S.D., Rajasthan High Court Bench,
ur.

The Registrar-cum- Principal Secretary to Hon'ble the Chief Justice.

All Joint Registrars/Dy. Registrars, Rajasthan High Court, Jodhpur/ Jaipur Bench; Jaipur.

All Distriet & Sessions Judges with the request to circulate it amongst all. P’raidiig Officers of the Courts
Including Speécial Coirts in:DJ rank / Tribunals located in thn‘:r:jud_guh@ps.

Private Secretary to'all the Hon'ble Judges through e-mail.

A.0J., Confidential/ Vigilance / RIS (Estt.) /Subordinate Courts (Estt) / S&adsﬁa / General Section/
Classification (Website), Rajasthan High Court, Jodhpur.
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